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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  2264/2018

AMIT JAIN & ORS.                                   Appellant(s)

                                VERSUS

STATE OF UTTAR PRADESH & ORS.                      Respondent(s)

(I.A. NO. 23826/2023- An application for Early Hearing is to be 
listed. 
 IA No. 23826/2023 - EARLY HEARING APPLICATION)
 
Date : 17-03-2023 These matters were called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
         HON'BLE MR. JUSTICE J.B. PARDIWALA

For Appellant(s)   Mr. Shariq Ahmed, Adv.
                   Mr. Tariq Ahmed, Adv.
                   Mr. Sunil Kumar Verma, AOR
                   
                   
For Respondent(s)  Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   
                   

UPON hearing the counsel the Court made the following
                              O R D E R

1 Interlocutory Application for Early Hearing of the Appeal is allowed.

2 List the Appeal in the third week of July 2023.

 
  (GULSHAN KUMAR ARORA)                     (SAROJ KUMARI GAUR)

  AR-CUM-PS ASSISTANT REGISTRAR


		2023-03-17T17:38:24+0530
	GULSHAN KUMAR ARORA




